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After the closure of the hearing on admission, by filing a 

Memo Mr.J.K.Das, Learned Counse] for the applicant prays to withdraw 

this OA. Therefore, after hearing him and Mr.R..N.Pal, Learned panel 

counsel for the B SNLRespondents prayer made in the Memo IS 

accepted. Accordingly, this OA stands disposed of as withdrawn. No 

costs. 
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